STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY FORMAT-1
. (CIVIL & CRIMINAL MAIN CASES) AT THE END OF FEBRUARY 2015
Opening Received Transferto | Nature Total
3;_ Nature b:?::e institution | Restored | From H.C. InsII(:E‘::on High Court C_onvert Disposal Di:z?slal Pe::z:cy
01,02.2015 of M.P./SAT of M.P. [Disposal 28.02.2015
MAIN CIVIL CASES
1 |WP 1472 12 12 79 79 1405
2 |WA 369 97 97 58 58 408
3 |WPC 2902 202 6 208 197 197 2913
4 JWPL 972 11 2 13 3 3 982
5 [WPS 8362 337 13 350 248 248 8464
6 (WPT 295 12 12 3 3 304
7 |[WPCR 266 24 1 25 24 24 267
B |WPPIL 48 4 4 5 5 47
9 |WP 227 1114 84 7 91 69 69 1136
10 \WPHC 8 2 2 4 4 6
A |TOTAL (1 to 10) 15808 773 41 0 814 0 0 690 690 15932
1 [FA 1906 33 7 40 29 29 1917
2 |[FAM 251 15 4 19 18 18 252
3 |SA 4639 47 13 60 68 68 4631
4 MA 474 9 3 12 13 13 473
5 |[MAC 3346 106 3 109 29 29 3426
6 |CR 183 10 10 21 21 172
7 IMCC 330 109 3 112 102 102 340
8 |MCCS 0 0 0 0
9 |[COMP APPEAL 0 0 0 0
10 |COMP PET 66 0 2 2 64
11 |EP 17 0 1 1 16
12{TPC 32 3 3 4 4 31
13 1CONT 576 54 2 56 78 78 554
14 |CONTS 3 0 1 1 2
15 |ITR ' 9 0 0 9
16 |ITA 20 0 12 12 8
17 1CER 6 0 0 6
18 |STR 1 ¢] 1 1 0
19 |WTA 0 0 0 0
20 |ARBA 92 2 2 0 94
21 |TAXC 137 2 2 4 13 13 128
22 |IREVP 167 5 5 26 26 146
23 |CIVIL SUIT 2 0 0 2
B |TOTAL (1 to 23) 12257 395 37 0 432 0 0 418 418 12271
TOTAL (A+B) 28065 1168 78 0 1246 0 0{ 1108 1108 28203
MAIN CRIMINAL CASES
1 |CRRE 4 0 0 4
2 |CRA 10767 131 131 3 110 113 10785
3 |CRR 3128 78 5 83 72 72 3139
4 [MCRC u/s 378 CrPC 0 : 0 . 0 0
5 |MCRC ufs 482 CrPC 13 0 0 13
6 [MCRC u/s 439 CrPC 410 496 496 524 524 382
7 |MCRCA u/s 438 CrPC 236 76 76 103 103 209
8 |CONTR 6 1 1 1 1 6
9 [CRMP u/s 439 (2) 18 0 1 1 17
10 |{CRMP u/s 372 15 0 0 15
11 [CRMP u/s 378 351 12 12 5 5 358
12 |CRMP u/s 482 682 56 56 1 39 40 698
13|TPCR 36 1 1 0 37
14 |ACQA 1033 12 12 14 14 1031
C [TOTAL=(1 to 14) 16699 863 5 0 868 0 4 869 873 16694
GRAND TOTAL(A+B+C) OF
AN WRIT ol & oL | 44764 | 2031 83 ol 2114 0 4| 1977] 1981| 44897
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